Annexure 8

Name of the corporate debtor:
Bulland Realtors Private Limited

List of Creditors as on:

05-03-2024 _

Date of Commencement of CIRP: 31.07.2023
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Ekanta
1 |Green Bricks [NA 927826 927826|UNSECURED |NIL NIL NO 0.00%|NIL NIL NIL NIL
Ekansh
Construction
2 |sPvt.Ltd. [NA 1161087 1161087 |UNSECURED [NIL NIL NO 0.00%|NIL NIL NIL NIL
JDS
3 |Concrete NA 1760331 1760331|UNSECURED |NIL NIL NO 0.00% |NIL NIL NIL NIL
Sharma
4 |Filling NA 120000 120000|{UNSECURED |NIL NIL NO 0.00%|NIL NIL NIL NIL
Singhal
Infrahomes
5 |Pvt. Ltd. NA 10747320 UNSECURED |NIL NIL NO 0.00%|NIL NIL 10747320|NIL NIL
14716564
Bulland Realtors Private Limite (INCIRP)

Re

ssional




